
Written An er v 1, 1905 (SAKA) Written An wers so 
o far, no r port of thi 

occurring in th hilJy ar a 
Pradesh ha b n r ceiv d . 

di e 
of Uttar 

(b) Y , Sir. T am of xp rt 
nt to both Jammu and Ka hmir 

di ea e. 
adequat 

made 
and 

ubsidy 

(c) to (e) The State Gov rnm nt 
of Hima hal Prad h had approached 
the Centre for providing cent er c nt 
ub idy on fungicide. 0 prop al for 

providing upport pric for appJe ha 
b en rec ived from th Sta t Govern-
ment. part from advance relea e of 

ntral ub idy a above, the State 
Government has been advised telegraphi-
cally to u th ir margin money for 
natural calamities to take pr v ntive 

ntrol and to supply 
fungicide p r c nt ubsidy 

marginal farm r 

al 0 b en approved for variou 
plant prot ction measures. 

Fak Permit For Fair Price Cem nt 

409. SHRI ANA D SI GH 
Will the Minist r of FOOD AND CIVIL 
SUPPLIES b plea ed to state: 

(a) whether it is a fact that a 
rack t involving th is ue of fake p rmit 
for the purcha e of fair price cement 
has been unearthed in Delhi r centJy; 

(b) if so, wh ther any inquiry ha 
been mad in this r gard; and 

(c) what action has been taken 
again t the rae eteers ? 

THE MI ISTER OF STATE 0 
THE MISTRY 0 FOOD A 0 
CIVIL SUPPLIES (SHRI BHAGWAT 
JHA AZAD): (a) to (c) Ye, Sir. 

lhi ,Admini tration ha r ported tha t 
a first information report wa lod d '" 
in thi r gard on 23-12-1982 t Police 
Station. Shahadara. As a re ul,t of 

u quent inv tig tion 
Polic , p r on h ve 

urther action would b ta n by th 
Delhi Admini tration after inve ti .. 
ga t ion are completed. 

Roller Flou 

*410. S RI 

ills Gu rat 

Wi II the Mini ter of 000 
SUP LIES b plea d to stat 

(a) th number of roHer Bour 
mill working in Gujarat State and the 
pre ent monthly 'capacity; 

(b) wh ther it is a fact that t 
quanti ty of wh at supplied to them i 
much Ie s than the capacity; 

() wh th r it is aJ 0 a fact that 
C ntral Gov rnment h ve ermitted 
in tallation of additionaJ JlliH in the 
State· 

(d) if so, the numb r of letter of 
intent js u d and what is th milling 
apaci ty of each rolling Bour mill per 

day and the quantity of wheat requir d 
per mon th for rolling by the mill' and 

(e) whether Government 111 
consid r to r I ase additional wh at for 
tho new roller flour mills f r which 
licence have b en j ued? 

THE MI ISTER OF STATE OF 
THE MINISTRY OF FOOD A D 
CIVIL SUPPLIES (SHRI B GWAT 
JH AZAD): (a) At pr ent the e 
are 20 licensed units in Guj rat with 
monthly capacity of 20,636 tonnes. 

(b) Y , Sir. The present monthly 
allotm nt to Gujarat State is 8, 00 MTs 
p r month. 

(c) and (d) Out of the new units 
permitt d to be s t up or registered by 
the Governm nt of Gujarat during th 
period June 1979 to May 1980, when 
uch permi ion could have be n accord .. 
d, even have b en licen ed and are 

included in the answer to part (a). 
ix more unit hav b n cleared by the 

Central Government and re under 
construction. All these new unit have 
a capacity of 750 tonn per month. 

(e) The allotment of wheat to 
variou States for grinding by roller 
flour mills i made on month to month 




